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' NEW DLLHI THIS THE Z6TH DAY OF AUGUST, 1997

HONTBLE DR. JOSE P.. VERGHESE, VICE-CHAIRMAN(J)
HON BLE MR. K. MUTH URUMAG, MEMBER (A)

1l Reghunath Dubbey
i Rivedl Dubbey
CTFO/Central Rall Wd/,TKD
- oL PeLitioner

Rel, proxry counsel for Shri 2.5,
petitioner,
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° Shrl R.M. Aga,
Divisional Rallway Manager,
Central Rallway,
Jhansi,

& 7 Shri Navesn Tandon,
Sr. Divisional Electrical Engineer (TRD),
Central Raillway,
Jhansi,
j Shri M.L. Tandon
Chief Traction Foreman,
Central Rallway,
Swalior, . ... Respondents
Froadionete Bhrl f K. Gangwanl. \
ORDER (ORALD
{L:)idc Dr. Jose P. Verghese, Yice-Chalrman
A per the lilberty granted by our  order
deszodd 11.8.97, Lthe respondents have now passed an order on
U308t treating  the petlitioner as 5kllled Fitter in the
gradh of Rs,950--15080. The previous orders passed 1n this
rosin oo 5.2.86, now seems to have converted the uneg  as
Gootied Titter  Grade~II. The counsel fTor the petitioner
o



oaothe other hand  submits that in view of this order, the

cetitioner should have been considered to he Skilled
Sitter Grade-II w.e.f. due date, i.e., 5.2.96 and he is

ook Trom the date of receipt of thiszs order.

In view of this, C.P. s i
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Motices are discharged.
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2 VIUTHUKUMAR (DR, JOSE F. VERGHESE)
MEMBER (A) VICE CHAIRMAN
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